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ANNA SURAKSHA YOJANA

t2419. SHR| ASHOK KUMAR RAWAT:
SHRI ASHOK MAHADEORAO NETE:

Will the Minister of GONSUMER AFFAIRS, FOOD AND pUBLtc
DISTRIBUTIoN sq*tl qmt, em *< wffi+ fi-fiur t''fi be pteased to state:

(a) the number of beneficiaries under .Anna Suraksha Yoianat in
Scheduled Gastes/Scheduled Tribes (SGs/ STs) dominated districts of the
country especially in Uttar Pradesh and Maharashtra as on date;

(b) whether foodgrains commensurate with the demands of the other
States are being provided under the said scheme including the State of
Uttar Pradesh and Maharashtra; and

(c) if so, the details thereof?

ANSWER
MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND CONSUMER

AFFA|RS, FOOD & pUBLtC DISTRIBUTION
(SADHVI NIRANJAN JYOTI)

(a) to (c): There is no such scheme as Anna Suraksha Yojana run by the
Gentral Government. The National Food Security Act, 2O{3 (ilFSA) provide
food and nutritional security in human life cycle approach, by ensuring
access to adequate quantity of qualitlr food at affordable prices to people to
live a life with dignity,

The Act provides for coverage of about 75o/o ol the rural and 5O7o of the
urban population for receiving highly subsidized foodgrains under Targeted
Public Distribution System (TPDS), which at Gensus 2Ot, comes to about
8{.35 crore. The Goverage under the Act as substantially high to ensure that
all the vulnerable and needy sections of the society get its benefit. There is
no specific provisions under the Act for Schedule Castes (SG) and Schedule
Tribes (ST).

Presently, out of the total beneficiaries identified by the States/UTs
under the Act, about {8.3% beneficiaries are from SG category and about
1O.3% beneficiaries are from ST category.


